TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

G1.5M.-31.Te1.-31.-03042026-271547
CG-DL-E-03042026-271547

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

g, 1669] TS feoeft, qhaTR, Wd 3, 2026/ = 13, 1948
No. 1669] NEW DELHI, FRIDAY, APRIL 3, 2026/ CHAITRA 13, 1948
fafer sfi< =y w=e
(Rramft famT)

7% foeelt, 3 arder, 2026

FLAT, 1734(F)—F TR afafmm, 1951 (1951 F1 43) # &RT 67 ¥ dawo #,
fAeferfera =, e U et &7 99 Satas 8, S O 99T § JT2H TaEd o 4 ST R 9
% forw Matt=a gu 8, ST, 02 319, 2026 T STA=T TSTafe & FTE 9 qAT=gT gl U &, TAATLTIIT ht
ST % forw yeprferg & et 8 -

TIuTT
(1)
HEITY 57 i (e 997 & [Ratf=ra ga&di g1 o7 T47 & foru Far=e |

Frat=e &1 g=Te [y, 1961 F A 11 % sufaem (1) & arg ufsa, o giafafee sfafa,
1951 T &1 53 FT ITETT (2) H FATAE ITTT 6 ATHLIT H, H FTUT FIaT g Toh—

2442 GI/2026 (1)
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1. Tt BT ST, ST AT T ST ITET g get it 1€ 8
47 FIAaT TTHT, L0 91T,
FATeT T2, AE-400013

2. e sfte amaz, ST AT ST 9Tl T @8 o0 70 8
401/402 THT TN,
TEE T T,
faer aref (79),
qw2-400057

3. q7et ST T, ST q9rferee HIUE q1Ef g0 @ 0 70 2
TATL ST,
ATRT-ATIHAL,
e — 7,

4. IETg T ST FoTA o FH UT- 9Edeg T9% g 9y FU
T, 2, frew dw mEee, TR
TATATS 9T T,
LIEICIRSFE

Te£-400026

5. T @ a5 ST AT ST 9Tl 31T @8 [0 M0 &
FTTATST TS, ATSH AT,

IEIE

6. =1, SIS TR AT ST foraeET g @ A
62, STSHTEYTH &1, JIaT,

ST AT T e A,
Q 3

7. TTHETH FF A, s frafeersr ardl afw R (smeae) g @E o
T E

647, HTAET avTaT, Tt T,
T ATAF TETATA & T

JTvaT (), 77=-400051

I ToT § T TGN F, ST AT T8 3 6T 9, T 2 379, 2026 Fr 991 27 72 &, =i
T AL & forg a9 =7 | Mai=a gr 1w g |
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oe . EymE 99,

EEE AT EL
HF1E-400032 | e./-
arE : 9 9T+, 2026 frafr srfee

(2)
afEer =7 F fFam aar F Fatta geew g o 791 F oo ffet=e
"t T HATAT A, 1961 F RaT 84 F IufHaw (1) F G (F) & A7 U5, A0 Tiaf=ierea
srtertaae, 1951 T o127 66 | A ITAE & ALa<0 |, § =9I Fear g fh—
() @) g 3R
() wTe-. 368/1906, WETY T,

qTEAT T, qaTa7-751024, Arfzem
ST WA ST qTéT (AT ToTe WSt Tt TTet T 77) 57 @3 o au |

(2) (A1) ot FAHET aTHeT
(Tram) TTH-H AT, STHET-STAH g,
T ATHT-THAE, SeAT-a#-756112, sifeer
ST WA ST qTéT (FTeaToTe SStiehd Tt TTet T /1) 57 @3 o au |
(3) (A1) ot gqe o=
() TTHAT-HI/1209, HF-6, HI=IT,

HTHe T, e, STeaT-Fieh-753014, st
ST IS SET & (ATAATITH UStahd TS s 9Tet a1 918) 31T @2 w2

(4) (ATH) ot fostia AR T

() ST HTohe, {BT AT, ST HHe Tl & Adal®, TASTHAT (TH),

STRET-AT3 LT, fSaT-gaaz-769001, e
ST RS (AT=IaTSITe OStrehd TSI OTeT T ATH) 3R o, e w9 | et
=T

I & H 04 T %, ST AT TITETE F AF9T 9%, e 02.04.2026 7 g 21 2 &,
T (TATHT) T T & forT avag &9 & [ait=d gl 10 g |
*%k @-ng

T © ATET
a9 : 16 9T, 2026

g.l-
frafr s
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(3)
AHAATE T AT Fem a7 % [aif=a qaedi g a7 997 # forg Far=e

"aT=ET T HETeE [, 1961 F e 11 % Iufaaw (1) F 91 afsd, | Tiatafees ey,
1951 T &1 53 & ITETT (2) H AATAE ITST 6 FTTHIT H, H =FTUT FHIaT g oh—

1. 9% FimeeaereT Tdied, ST gt g FEw g ag e e
. 15/170, Teed Al e,
forewarer,
T T IT%H, J+5-600040 |

2. | for= freeree Ao, ST AT TE R g @ R T §

§.108/11, =TT #i4,
TYIERT AT, AT UFAE9T,
T, fasfrTeti-620 017
3. ore uer . a9, ST T qEuTeE 39 F9H g @8 0 T g
= . 2, dee /. 97,
ez, ==r2-600092 |
4. fore . ofeft 92, ST AT AT 7T ZaS {0 57 g @s
% 2/289, Rraeae, (At e | T 6

9. Framraety 919 3fi¥ STHEE, arE-2,
TR qAToed®, TSAT-FOmRET |

5. fore fet R, ST =3 qA e g @ v
. 33, THTST FIAMT, Fra=l,
=,
AfemTZ-620001 |

6. | =T. sl e, ST TETell At Fe=t g @ R A §

= 7. 10, &z 7. 13, frers =iz,
A, A9E-600017 |

I A& § g I o, ST 9T TR o TFET 9, arrg 2 79, 2026 FT [Fa g1 75 8, Tt
T AL & T 99% =7 § [ait=q gr 1w g |

T : 9¥-600009
e : 09.03.2026

z./-
frafr s
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(4)
gfsrey s Tro7 Fi fFram g F Rt qet g o g9t F e e
"aT=ET T HETeE [, 1961 F e 11 % Iufaaw (1) F 91 afsd, | Tiatafees ey,
1951 T &1 53 & ITETT (2) H AATAE ITST 6 FTTHIT H, H =FTUT FHIaT g oh—

T AT IA

Arefeaat Iz, 16 ot A =, 1697 a1, Tl ot

TEAEl, 456, STATE afHw, e 9w Sy s st qorge w0 g @ o
AT ¥ e, Rra e 2R, e A, ©

SrT-graeT, qfaHT SR a-711102

et e ST TR 1 ST 91t gy @ o g
FAe-3 U, Trear Aaiede, 86T, fure uwee, o
JTHT STIAE, FHIAHTAT-700092

TT. AHT [EEATHT ST e AR U HE ITET 517 @t
£ 1007/587 T, 7 Fesd Feay, 7 Roeft, =g T2 8

Tre®  FIAM, FIARSH, FAT-GET, TR

TISTETHT & faeet -110025

Teia FAR ST ST IR U w9 91t s @ o
Tz ft 102 AT TEE, 03/0702 T wfEAT 11, T E

7 T3, FIAHIAT, IAL 24 TEAET TEHT ST

700161

wfaofy wiers ST AT AT QR HE q1E g @8t il
Y, Wz . 163, 169t @, 237 smey@w e 8

L Y, SN FRT, ATARS, STHRE-

ATA RSN, ITTIAT FHIAFTAT, AT FHIAHTAT, T

aferdft a¥mrer, fae #re: 700019

I T&T § I qIEAT o, ST AIAT TITATE 6 FFE 9T, qIE 2 79, 2026 FT 49 1 78 &, T
FT A7 F Forw gerg = § FRatfa grau )

T : “frem 99T gI8|”, et
qrae : 9 7T, 2026 g.l-
i e

[FT. &. T=-11024/1/2026-1.2]
SRTAT AT, e, HIH A= AT et aeraeft
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MINISTRY OF LAW AND JUSTICE
(Legislative Department)

NOTIFICATION

New Delhi, the 3rd April, 2026

S.0. 1734(E).—In pursuance of section 67 of the Representation of the People Act, 1951 (43 of
1951), the following declarations containing the names of the candidates elected to fill the seats in the Council
of States of twenty-two members, who retired on 02" April, 2026, on the expiration of their term of office,
are published for general information:—

Declaration

Election to the Council of States by the elected members of the Legislative Assembly of the State of
Mabharashtra.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of
the People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Elections Rules, 1961,

I declare that -

1.

Ivnate, Maya Chintaman
47 Kolba Swami, Prerna Nagar,
Katol Road, Nagpur-440013

Tawde,Vinod Shridhar

401/402 Amrut Eligance, Nehru
Road Corner, Vile Parle (East),
Mumbai-400057

Pawar, Parth Ajit

Pawar Bungalow, At Post
Katewadi, Taluka-Baramati, Dist.
Pune-413104

Pawar, Sharadchandra

Bungalow No.2, Silver Oak Estate,
Bhulabhai Desai Road, Malabar
Hill, Mumbai-400 026

Wadkute, Ramrao Sakharam
Kothlaj Road, Naik Nagar, Hingoli

Waghmare, Dr. Jyoti Nagnath
62 Jagjivanram Vasti, Modi,
Jaishankar Talim Solapur City,
Solapur

Athawale, Ramdas Bandu

647, Savidhan Bungalow, Gandhi
Nagar, Near Gurunanak Hospital,
Bandra (East), Mumbai-400 051

Sponsored by Bharatiya
Janata Party.

Sponsored by Bharatiya
Janata Party.

Sponsored by Nationalist
Congress Party

Sponsored by Nationalist
Congress Party-
Sharadchandra Pawar

Sponsored by Bharatiya
Janata Party

Sponsored by Shiv Sena

Sponsored by Republican
Party Of India (Athawale)
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have been duly elected to fill the seats in that House of Seven members retiring on 2" April, 2026 on the
expiration of their term of office.

Place : Vidhan Bhavan,

Backbay Reclamation, Sd-
Mumbai — 400 032.
Date : 9" March, 2026. Returning Officer”.
)

Election to the Council of States by the elected members of the Legislative Assembly of the State of
Odisha.
“In pursuance of the provisions contained in Section 66 of the Representation of the People Act,

1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of Elections Rules, 1961;

I declare that :—

(1) (Name) Shri Sujeet Kumar
(Address) Plot-No.368/1906, Mahaveer Nagar,
Patia Square, Bhubaneswar-751024, Odisha
Sponsored by Bharatiya Janata Party (Name of the recognized registered political party)

(2) (Name) Shri Manmohan Samal
(Address) Vill.;-Mirhasanpur, Po.:-Jalamandua,
Ps.:-Dhamnagar, Dist.:-Bhadrak-756112, Odisha
Sponsored by Bharatiya Janata Party (Name of the recognized registered political party)

(3) (Name) Shri Santrupt Misra
(Address) At./Po.:-C/1209, Sector-6,CDA,
Markat Nagar, Cuttack, Dist.:- Cuttack-753014, Odisha.

Sponsored by Biju Janata Dal (Name of the recognized registered political party)

(4) (Name) Shri Dilip Kumar Ray
(Address) Daily Market, Main Road, Near Daily Market School, Rourkela(M),
Po.:-Rourkela, Dist.:-Sundargarh-769001, Odisha

Sponsored by (Name of the recognized registered political party)
Etc.....Independent....................ooiiiiiiiiiii e has/have been duly elected.

** has been duly elected to fill the seat(s) in that

**have been

House of 04 member(s) retiring on 02.04.2026 (date, month and year) on the expiration of their term of office.

Place: Bhubaneswar Sd-
Date: 16™ March, 2026. Returning Officer”.
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3)

Election to the Council of States by the elected members of the Legislative Assembly of the State of
Tamil Nadu.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of
the People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Elections Rules, 1961, I declare
that--

1. Thiru. Constandine Ravindran, Sponsored by Dravida
No. 15/170, Golden Jubilee Flats, Munnetra Kazhagam
Thirumangalam,

Anna Nagar West,
Chennai — 600 040.

2. Thiru. Christopher Manickam, Sponsored by Indian

No. 108/11,4th Cross, National Congress

Ramalinga Nagar, South Extn.,
Tennur, Tiruchirappalli- 620 017.

3. Thiru. L.K. Sudhish, Sponsored by Desiya
New No.2, Old No.97, Murpokku Dravida
2nd Cross Street, Venkatesa Nagar, Kazhagam
Virugambakkam, Chennai — 600 092.

4. Thiru. M. Thambi Durai, Sponsored by All India
No.2/289, Chinnamattarapalli, (R.V) & P Anna Dravida Munnetra
Sinthagampalli Village & post, Ward-2, Kazhagam
Bargur Taluk, Krishnagiri District.

5. Thiru. Tiruchi Siva, Sponsored by Dravida
No.33, SBO Colony, Cantonment, Munnetra Kazhagam
Tiruchirappalli,

Tamil Nadu—620 001.

6. Dr. Anbumani Ramadoss, Sponsored by Pattali

New No. 10, Old No. 13, Thilak Street, Makkal Katchi

T.Nagar, Chennai—600 017.

have been duly elected to fill the seats in that House of six members retiring on 2™ April, 2026 on the
expiration of their term of office.

Place: Chennai — 600 009. Sd-
Date : 09.03.2026 Returning Officer”.
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4)

Election to the Council of States by the elected members of the Legislative Assembly of the State of
West Bengal.

“In pursuance of the provisions contained in sub-section (2) of section 53 of the Representation of
the People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct of Elections Rules, 1961, I declare
that -

Babul Supriya Baral

IDEAL GRAND, 16 B & C, 16th Floor, Block B

Resplanda, 456, G. T. Road South, Near Shibpur Police

Line, Shibpur, Haora, P.O. — Sibpur Bazar, Dist.- Sponsored by All India Trinamool Congress
Howrah, West Bengal - 711102

Biswajit Sinha
Flat-3 A, Teesta Appt, 86A, Regent Estate, P.S.- Sponsored by Bharatiya Janata Party
Jadavpur, Kolkata- 700092

Dr. Menaka Guruswamy

D 1007 /Second Floor, New Friends Colony, New Delhi, Sponsored by All India Trinamool Congress
New Friends Colony, Kalkaji, South-East, NCT of Delhi

- 110025

Rajeev Kumar
Flat B 102 Khaki Estate, 03/0702 Action Area II, New  Sponsored by All India Trinamool Congress
Town, Kolkata, North 24 Pgs. West Bengal 700161

Rukmini Mallik

Tirumani, Flat No- 163, 16th Floor, 23 A Ashutosh

Chowdhury Avenue, Ballygunge Phari, Ballygunge, Sponsored by All India Trinamool Congress
P.O-Ballygunge, Sub District: Kolkata, District:

Kolkata, State: West Bengal, Pin Code: 700019

have been duly elected to fill the seats in that House of five members retiring on 2nd April, 2026 on the
expiration of their term of office.

Place: “Assembly House”, Kolkata. Sd-
Date: The 9™ March, 2026. Returning Officer”.

[F. No. H.11024/1/2026-Leg.II]
AKALI V. KONGHAY, Jt. Secy. & Legislative Counsel

srferg=AT
< foeett, 3 arder, 2026

T, 1735(37)— AT AT erea sTra=aw, 1951 (1951 &1 43) T g7 12 o T ST sAferg=ar
T 1.7, 1024(37), AEE 26 FEa<, 2026 F ATHLT |, HERTE, 9T, AHAATE, ST qierdT sve
TSt Y e aarett F Mt geedt g ST 99T F aTeq 91 ok S| R 9T F TATS 6 o,
STT AT2H qaEdT o AT g1 | IAhT TaTarer T 02 75, 2026 FT FATETT g ST o FHILU T g1 T 2,
am=w fFr T g |
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A, T, A ATA T rerea Arert=ad, 1951 (1951 FT 43) ¥ g7 71 & TLEL0T §, AFRTY, TSI,
FRAATE, 3 qferT Svrrer et it farem Farelt & FRattea aeeat g, Fattd gaeat 979, g9
FT ST 3 forw srfergfra g S € -

#. 9. qIET FT G T

1. AT HamEr ST HETTY
2. ERIERIEESIEES AETY
3. qTe oI TaT HERTY
4., IEAR TATT HERTY
5. T @ a2 HETY
6. =T SATTT AWTHT AT HERTY
7. A 95 AaqA HETY
8. AT Tl FA At
Q. At g A At
10. ot g e At
1. AT faefia o T At
12. e ireeders e GIEEEIE
13. fore= fhearRe wfosy CIEEELE
14. fore wer. . garar GIEEEIE
15. e wa ot 32 g
16. fore foe=it frar FHAATS
17. T, AT THETH T
18. T FIOAT TA ST SR
19. et foegr ST SR
20. TT. HAHT [&EaTHT aferft S
21. EICK IR afer T &R
22. JEERIEIEED aferdt ST

[FT. 7. T=-11024/1/2026-7.2]
SRTAT AT, e, HIH A= AT et aeraeft

NOTIFICATION
New Delhi, the 3rd April, 2026

S.0. 1735(E).— Whereas elections have been held, in pursuance of notification number
S.0. 1024 (E), dated 26" February, 2026 issued under section 12 of the Representation of the People Act,
1951 (43 of 1951), for the purpose of filling the seats of twenty-two members of the Council of States elected
by the elected members of the Legislative Assemblies of the States of Maharashtra, Odisha, Tamil Nadu and
West Bengal which fell vacant on the retirement of twenty-two members on the expiration of their term of
office on 02™ April, 2026;

Now, therefore, in pursuance of section 71 of the Representation of the People Act, 1951 (43 of
1951), the name of the members elected by the elected members of the Legislative Assembly of the States of
Maharashtra, Odisha, Tamil Nadu and West Bengal are hereby notified for general information:



[FTT [I—&Te 3(ii)] ST T TSI & AT 11
SL Name of the Member State
No.
1. Ivnate, Maya Chintaman Mabharashtra
2. Tawde,Vinod Shridhar Maharashtra
3. Pawar, Parth Ajit Maharashtra
4. Pawar, Sharadchandra Maharashtra
5. Wadkute, Ramrao Sakharam Maharashtra
6. Waghmare, Dr. Jyoti Nagnath Maharashtra
7. Athawale, Ramdas Bandu Maharashtra
8. Shri Sujeet Kumar Odisha
9. Shri Manmohan Samal Odisha
10. Shri Santrupt Misra Odisha
11. Shri Dilip Kumar Ray Odisha
12. Thiru. Constandine Ravindran Tamil Nadu
13. Thiru. Christopher Manickam Tamil Nadu
14. Thiru. L.K. Sudhish Tamil Nadu
15. Thiru. M. Thambi Durai Tamil Nadu
16. Thiru. Tiruchi Siva Tamil Nadu
17. Dr. Anbumani Ramadoss Tamil Nadu
18. Babul Supriya Baral West Bengal
19. Biswajit Sinha West Bengal
20. Dr. Menaka Guruswamy West Bengal
21. Rajeev Kumar West Bengal
22. Rukmini Mallik West Bengal

[F. No. H.11024/1/2026-Leg.II]

AKALI V. KONGHAY, Jt. Secy. & Legislative Counsel
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